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Absorption of labourers working under 
♦he Contractors of F.C.I., Darbhanga, Bihar

3638 SHRI BHOGHNDRA JHA: Will 
Minister of AGRICULTURE be

Pleased to slate:

(a) whether several persons have been 
•tow* the work of handling and transpor* 
,ln8 of t'oodgrains under the contractors 
appointed by, the Food Corporation of 

: to*a from 1957 to 1971 at Jai Nagar in 
Dl̂ *ct Darbhanga, Bihar;

(b) whether it is now proposed to 
undertake the work departmental^ by 
keeping labourers on monthly payment 
basis; and

(c) whether the labourers already work­
ing for the Food Corporation of India 
under the contractors appointed by it will 
be absorbed as labourers under the new 
set up ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) Yes, Sir; 
but the Food Corporation of India took 
over Jai Nagar depot from 26-12-1967.

(b) No, Sir.

(c) Does not arise.

Amendment of prevention of cruelty to 
Animals Act, 1960.

3639. SHRI BRIJ RAJ SINGH KOTAH: 
Will the Minister of AGRICULTURE be 
pleased to sta te :

(a) whether Government have taken 
any decision about amending the prevention
of cruelty to Animals Act, 1960; and

(b) if so, when an amending Bill is 
likely to be brought before Parliament?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI SHER SINGH ): (a) Government 
have decided that it is not necessary to 
undertaken legislation to amond the Preven­
tion of Cruelly to Animals Act, 1960, 
for the present.

(b) Does not arise.

National Social Security Scheme

3640. SHRI BRIJ RAJ SINGH KOTAH: 
Wili the Minister of LABOUR AND 
REHABILITATION be pleased to state ;
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(a) whether there is any proposal under 
Government’s consideration to formulate 
a comprehensive National Social Security 
Scheme; and

(b) if so, its main features ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K 
KHADILKAR) * (a) No

(b) Does not arise

Condition of Bangla Desh Refugees 
and their Dispersal

%4t. SHRI SAMAR GUHA . Will 
the Minister of LABOUR AND REHABILI­
TATION be pleased to stale :

(a) whether a large number of Bangla 
Desh refugees are still living in open fields 
without shade, shelter and food,

(b) the total figure of deaths of the 
refugee* due io cholera and gastro-ertcritis 
epidemics,

(c) the number of refugees removed 
from eastern India to other states; and

(d) whether these shifted refugees 
belong to all communities ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. 
KHADILKAR) ; (a) Although arrange­
ments have been made to provide food for 
all refugees who have been admitted to 
camps it has not been possible to provide 
shelter in all cases because of the sudden 
and heavy influx,

(b) Upto June 22nd, 1971, 3,648 refu­
gees died of cholera in Hospitals, Health 
Centers and Camps.

fc) About 63,000 persons have been 
shifted to Mana in Madhya Pradesh till the 
25th June, 197L

(d) Yes, Sir.
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